
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 974 OF 2024 

 

Jitendra Nishad      Applicant 

Versus 

State of U.P. and Ors.      Respondents  

 
I N D E X  

S.No. Particulars        Pages  

1. Compliance affidavit of the order  
 12.11.2025 on behalf of the Director, 
 Geology and Mining Department,  
 Government of Uttar Pradesh  
 
2. Annexure 1 
 A copy of the office order dated 19.11.2025 
 
3. Annexure 2 
 A copy of Joint Inspection report  
 dated 24.12.2025 
 
4. Annexure 3 
 A copy of letter dated 05.01.2026 
 
5. Annexure 4 
 A copy of notices dated 05.01.2026 
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6. Annexure 5
A copy of notices dated 05.01.2026

6. Annexure 6
A true copy of notice dated 23.02.2026

Filed by 

[MUKESH VERMA] 
Advocate for the Director, Geology 

And Mining Department 
Govt of Uttar Pradesh 
Ch. No. 50, Old Block 

Supreme Court of India, 
New Delhi 110 001 

(M) 9810108098
E-mail: mvermadv@gmail.com

New Delhi  
Dated: 26.02.2026 
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